
Annual Report of Central Ooard for 
Pre?entlon and Control of Water 
Pollution, New Delhi for 1982-83

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVIJAY SINH) : I beg to lay on
the Table a copy of the Annual Report 
(Hindi and English versions) of the Central 
Board for the prevention and Control of 
Water^ Pollution, New Delhi, for the year 
1982-83, under sub-section (1) of section 39 
of the Water (Prevention and Control of 
Pollution) Act, 1974.

[Placed in Library. See No. LT— 
8029/84].
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COMMITTEE ON PRIVATE MEMBERS*' 

BILLS AND RESOLUTIONS
Seventy-Second Report

SHRI G. LAKSHMANAN (Madras 
North) : I beg to present the Seventy-second 
Report (Hindi and English versions) of the 
Committee on Private Members* Bills and 
Resolutions.

PUBLIC ACCOUNT'S COM MITTEE
Hundred and Eighty-Fourtb Report and 

Hundred and Eighty-Sixth Report 
on Action Taken

SHRI SUNIL MAITRA (Calcutta North 
East) ; I beg to present the following 
Reports (Hindi and English versions) of the 
Public Accounts Committee ;—

(1) Hundred and Eighty-fourth Report on 
Action Taken by Government on the 
recommendations contained in the 
Hundred and Forty-second Report of 
the Committee on Receipts of Union 
Territory of Delhi—Sales Tax—Falsifi
cation of documents by a dealer.

(2) Hundred and Eighty-sixth Report on 
Action Taken by Government on recom
mendations contained in the Hundred 
and Fifty-fifth Report of the Committee 
on Customs Receipts Non-levy of 
Customs Duty on confiscated for released 
on redemption fine.

S, 1906 (SAKa) Sale o f  adulterated 278 
foodsuffs etc. (CA) 

PROF, SAIFUDDIN SOZ (Baramulla) : 
Sir, Mr. Chakraborty is wrong. The 
Supreme Court has accepted the supremacy 
of Parliament in 1964 and gave a ruling. I 
want Prof Chakraborty to read It.

: arR ^  aftT
5ft arT»T ^  ^  ^ |9 , ‘*TT I

D R. SUBRAMANIAM SWAMY (Cal- 
cutta South) : In 1973, the Supreme Court 
has given a different ruling...

i l n t e r r u p t i o n s y  •

MR. SPEAKER : No further discussion 
v îll be allowed on this.

DR. SUBRAMANIAM SWAMY : 
Sir, this is a very important point.

MR. SPEAKJER : Please sit down. There 
is no discussion. I have not allowed any 
discussion.
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12.25 brs.
c a l l in g -a t t e n t io n  t o  m a t t e r  o f

URGENT PUBLIC IMPORTANCE
Reported Sale of adulterated foodstuffs and 

apices in Delhi aud Chandigarh
MR. SPEAKER : Now, Calling Atten

tion. Shri Harish Rawat.

* *  N ot recorded.


